@

INCOME TAX APPELLATE TRIBUNAL, COCHIN

CAUSE LIST OF DB BENCH FOR 10-JULY-2026 (FRIDAY)

BEFORE HON'ABLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

IN COURT ROOM 1

VIRTUAL HEARING, AT-2:30PM, CISCO WEBEX-COURT NO-1, MEETING ID-

(ITA
990/COCH/2025)

| |991/COCH/2025)

| | 310/COCH/2026)

SA 6/COCH/2026
(ITA

2013-14

26478966560, PASSWORD-COURT1

[A] KERALA ABKARI WORKERS WELFARE FUND
BOARD

Remarks

[A] KERALA ABKARI WORKERS WELFARE FUND
BOARD

SA 16/COCH/2026
(ITA

2019-20

[A] MARAVETTICAL SHOUKATH ALI ASIFALI

SA 17/COCH/2026
(ITA
311/COCH/2026)

2020-21

[A] MARAVETTICAL SHOUKATH ALI ASIFALI

| 609/COCH/2026)

SA 50/COCH/2026
(ITA

; [
JSQB/COCH/ZOZG)

202225

SA 51/COCH/2026
(ITA
517/COCH/2026)
SA 52/COCH/2026

_ (TTA

2017-18

[A] THE MUNDUR SERVICE CO OP BANK LTD

[A] LIFE FOUNDATION

2018-19| [A] PAUL JOSEPH MANJOORAN

SA 53/COCH/2026
(ITA
600/COCH/2026)

2010-11

[A] PUDUPPARIYARAM SERVICE COOPERATIVE BANK
LTD

SA 54/COCH/2026
(ITA
710/COCH/2026)

i

2026-27

10

SA 55/COCH/2026
(ITA
779/COCH/2026)

11

SA 56/COCH/2026
(IT(TP)A
5/COCH/2026)

2016-17

2022-23

[A] BTM SOCIAL CENTRE

[A] VARGHESE GEORGE

[A] MTI INTEGRATION SOLUTIONS PRIVATE
LIMITED
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CAUSE LIST OF DB BENCH FOR 10-JULY-2026 (FRIDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT

AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

VIRTUAL HEARING, AT-2:30PM, CISCO WEBEX-COURT NO-1, MEETING ID-
26478966560, PASSWORD-COURT1

IN COURT ROOM 1

Remé?ké‘ ,

SA 57/COCH/2026
12 (ITA 2018-19 | [A] GANDHI SEVA SADAN CHARITABLE TRUST
796/COCH/2026)
SA 58/COCH/2026 Duplication of
13 (IT(TP)A 2022-23 L[IAN]II-I\[/-E;I) INTEGRATION SOLUTIONS PRIVATE Sp
5/COCH/2026) 56/Coch/26
Appeal
14|SA 78/COCH/2025|2017-18 | [A] NUJU BASHEER disposed on
11.8.025
SA 80/COCH/2025 ' Appeal
(ITA 2014-15 L[I?/]lr-ll:lgg KATTOOR SERVICE COOPERATIVE BANK disposed on
559/COCH/2025) 26.8.025
SA 81/COCH/2025 Appeal
(ITA 2015-16 L[IAIV]II:II:EII; KATTOOR SERVICE COOPERATIVE BANK disposed on
560/COCH/2025) 26.8.025
SA 82/COCH/2025 Appeal
(ITA 2016-17 L[I/;/:]II-FES KATTOOR SERVICE COOPERATIVE BANK disposed on
561/COCH/2025) 26.8.025
SA 96/COCH/2025 Appeal
18 (ITA 2017-18 B[:IIJEL[J:[[)_EJ)PPARIYARAM SERVICE CO OPERATIVE disposed on
794/COCH/2025) 25.11.025
SA 98/COCH/2025 IAppeaI
19 (ITA 2018-19 | [A] ORBIT DIAMONDS disposed on
l 868/COCH/2025) 28.11.025
SA
20| 109/ c?rcr:/ 2025 1507021 | [A] POONAKKUDY ALIYAR SHIHAB
917/COCH/2025)
SA
21 112/COCH/2025 ‘2010_11 [A] CHALAKUDY TOWN COOPERATIVE BANK
(ITA LTD.NO.R.928.
977/COCH/2025)
SA
22 113/COCH/2025 2018-19 [A] THE KERALA STATE FINANCIAL ENTERPRISES
(ITA LIMITED
1044/COCH/2025)
23 SA 2022-23 [A] THE KERALA STATE FINANCIAL ENTERPRISES
“°| 114/COCH/2025 LIMITED . ]
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CAUSE LIST OF DB BENCH FOR 10-JULY-2026 (FRIDAY

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

IN COURT ROOM 1

26478966560 PASSWORD COURT1
Asérilt. . .
 Year

. Assessee Name '

_ aTA
1045/COCH/2025)

VIRTUAL HEARING, AT-2:30PM, CISCO WEBEX-COURT NO-1, MEETING ID-

Remarks

24[SA 34/COCH/2018|2007-08 | [A] M/S.MANAPPURAM HOTELS P. LTD

Appeal
transferred to
ITAT, Mumbai
as per JudiSIS

25|SP 16/COCH/2021|2007-08 "[r/_\R]USS-'I;' JOSEPH EDUCATIONAL AND CHARITABLE

Heard on
19.12.2025 as
per JudiSIS
and appeal
disposed on

15.09.2022

e

S«ASSIStant Registrar

07-Jul-2026
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